
of Plan Outlvs. In its Draft Five 
Year Pl«n 1980--85,. an outlay of 
Rs. 101.52 lakhs has been proposed by 
the Union Territory Administration of 
LaJtshadweep for housing during the 
Plan period, out of which an outlay 
of Rs. 19.50 lUths has been approved 
for the Annual Plan 1980 .. 81 fOT Hous-

ing including Police Housing. 'the aP-
proved outlay wililbe- :financed by .he 
Central GOlVernment. 

(f) A statenlent shdwmg the hous-
ing schemes intended for Weaker Sec-
tions and being ~Iemented by dif-
ferent Union Territories is enclosed. 

Statement 

Statement showing the v.l.rioUfJ houqing scheme~ applicable to the weaker sections of community 
and being implemented by various Union Territory Administrat;ons 

Name of Union Territory Adminiqtration 

I. GI.)a, Daman, Diu 

2. Chandigarh 

3. Delhi 

4 P,)ndicherry 

5. Dadra, Nagar, Haveli 

6. Arunachal Pradesh 

7. Lakshadweep 

8. Mizoram 

9. And:lmln & Nicobar Islands 

Integrated 
Subsidised 
Housing 
Scheme 
for In-
du~trial 
Workers & 
Ee-onomi ... 
cally Wca--
ker Sec-
tions of 
Community 

Being 
im,>krncn· 

ted 

Do. 

Do. 

Do. 

Not implc-
men ted 

Do. 

Do. 

Do. 

Do. 

Village 
Housing 1 
Projects 
Schemej 

3 

Implemen .. 

House 
sites·cum-
hut con--

struction 
scheme 
for Land-
less Lab. 
our 

4 

Being 
ted Implemen .. 

ted 

Not Im- Do. 
plemented 

Being Imp le- Do. 
mented 

Do. Do. 

Not jm- Do. 
plemented 

Do. Not Im-
plemented 

Being Im- Do. 
plemented 

Not Im- Do. 
plemented 

Do. Being Im-
plemented 

Housing 
Schemes 

for Weaker 
Sections 

financed by 
Housing 

and Urban] 
Develop-

ment Cor-
poration 

Being 
Implemen-

ted 

Do 

Do. 

Do. 

Not 1m-
plem.ented 

Do. 

Do. 

Do. 

Do. 

Accelerated Rural Wa.ter Programme 

1848. SHRI AMAR ROYPRADHAN: 
Will the Minister of WQRI{S AND 
HOUSING be pleased to state the 
'funds allotted to the state Govern-
Il1ents for the years 1980-81 under the 
Centrally sponsored Acceler&ted Rural 

Water Progranlme to remove tIhe prob-
lem of villages and when this pr.,. 
,gramme will be completed? 

THE MINISTER OF PARLI.A.MEN-
TARY AFFAIRS AND WORKS AND 
I-lOUSING (sHRI BHISHMA NARAlN 
SINGH): Under the Centrally Span-



J27 Written Answers DECEMBER 1, 1980 Written A1lIwe'r. 

sored Accelerated Rural Water SUp\ply 
Programme, a sum of Rs. 41.25 crores 
hM already been released to the 
States and Union Territories as the 
first instalm~nt during the year 1980-
81. The Second instalment of like 
amount will lbe released during the 
current yeai'" on completion of proce-
dural formalities. High priority has 
been a.ccordad to provide safe drinking 
water to all the problem villages in 
the country during the Sixth Plan 
period (1980--85). 

Central Scbool at Leb 

1849. SHR!, P. NAMGYAL: Will the 
Minister of EDUCATION AND SO-
CIAL WELFARE be ~leased to state: 

(0) whether it is a fact that the 
Central Government had sanctioned 
the opening of a Central School iT} Leh 
in 1979; 

(b) whether it is also a fact that 
the Kashmir Government has refused 
to provide accommodation dnd land 
fOr starting the said School; and 

(c) if so, what is the present posi-
tion and when the school would be 
opened? 

THE MINJSTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (8) to (c). The Ken-
driya Vidyalaya Sangathan had agre-
ed, in princi~le,. in April, 1979, to start 
a KendriYa VidyalaYa (Central 
School) at Leh. Issues relating to 
availability of land and building are 
being negoti:1ted with th~ State Gov-
ernment. The Vidyalaya can lbe start-
~d after these issues are settled. 

Shortage .1 Snakes 

1850. SHRI K. MALLANNA: Will 
the Min1ster of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that Snakes 
are the rage these days the more poi-
sonous; they are the better and they 
C.QM'~ .. t.t~~,~J"po~~t'lA$ .. ~9.r.~.,I a~d 

more people are taking to ~Sna'k:e .. 
Yagna' particularly in Southern 
States; 

t b) whether it is also a fac.t that 
all the snakernen are experiencing 
acute shortages of snakes and it is to 
the exterA; that anyone giving infor-
mation about snakes hideout is suit .. 
ably rewarded by 'Yagna' organi-
sers; and 

(c) if so, what action Governlnent 
propose to take in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
to (c). The required mat'erial is being 
collected from the States and will be 
laid On the Table of the Sabha as soon 
as received. 

Institutional credit Outstanding 
against RUral Rbch 

1851. PROF. MADHU DANDA-
VATE: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether it is a fact that cur-
rently the total institutional credit 
outstaniing in the name of the rural 
rich is about Rs. 8500 crores; 

(b) 'Nhether it is also a fact that 
1 hese rural rich that have corner~d 
n~ost 0 r the credit facilities in the 
rural S ~ctor continue to exploit the 
rural ])oor by refusing to pay them 
even the minimum wages fixed by 
various State Governments; and 

(c) whether it is also a fact that 
the rural POOr generally find no place 
in national or rural credit system? 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI 
BlRENDRA SINGH RAO): (a) No, 
Slr. The total outstading loans ad-
vanced by I)rimary cooperative so-
cieties land development banks, com-, 
m~ciaJ, ..... bank,s ... .and. region,l >J '!'ura.l 




